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Crimnal Appeal No. 480 of 2001@@
(6000600060006000600060006000600:
Sarwan Si ngh Appel | ant
VERSUS
State of Punjab Respondent
(Heard by Hon'ble U C Banerjee and Y.K Sabharwal,JJ.)

Date : 07/10/2002 This appeal was called on for pronouncenent
of judgnent today.

CORAM :
HON BLE MR JUSTI CE U.C. BANERJEE
HON BLE MR JUSTI CE B. N. SRI KRI SHNA
For Appellant (s) M . Subranoni um Prasad, Adv.
For Respondent (s) M. Bimal Roy Jad, Adv.
The Court nade the follow ng
ORDER
...... L.....I..T.......T.......T.......T.......T............T....J
Hon'ble M. Justice U C. Banerjee pronounced the

judgnent of the court, dismnssing the appeal.
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